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RESUME OF WORK DONE BY LOK SABHA DURING THF. SECOND SF..sSION. 
MARCH·MAY. 1990 

DURATION OF SESSION 

Date of Commencement ...................... : ............. - 12th March. 1990 

Date of adjournment sine·die 
Date of Prorogation 

Total number of days of Session 

Number of days of sittings 

Number of hours of sittings 

·31st May. ]990 

8th June. 1990 

8,1 . ../ 

53 
388 hours and 34 
minutes 

*The session was originally "ichcJulcJ to l'onclude on Friday. the 25th 
May. 199(1. On the rccOlnnlcnuatinn 01' BAC IInU"ie agreed tn sit till 31st 
May. 19911. 
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SUMMARY 

I. Bills pending at the end of the last session 
2. Bills introduced 

3. Bills opposed at introduction stille 

4. Bills passed by Rajya Sabha and laid on the Table 

5. Bills passed by Rajya S.bha aad returned by Lolt Sabha 
with amendments 

6. Bills returned by Rajya S.bha with amendments and 
laid on the Table 

7. Bills passed 
8. Bills negatived 

9. Bills withdrawn 

10. Bills pan discussed 

11. Motions for adjournment of debate on Bills adopted 
12. Bills referred to Select Committee 

13. BiDs refe~d to Joint Committee 

14. Bills reponed by Select Committee 
15. Bills reported by Joint Committee 
16. Bills originating in and referred to Joint C.ommiuee by 

Rajya Sabha in respect of which motion for concurrence 
was adopted by Lolt Sabha 

Bills pending at the end of the session vide Para 
No. 553 of Lok Sabha Bulletin-Pan I~ Dated 11.6.1990 

10 

4 
..................... 28 

..................... 4 

3 

2 

..................... 20 

Nil 

............... Nil 

Nil 
.............. Nil 

.................•... Nil 

Nil 
..................... Nil 

..................... 14 



51
. 

Ti
tle

 o
f 

th
e 

B
ill

 
D

at
e 

of
 

D
at

e 
of

 !
"ly

-
D

at
e(

s)
 o

f 
Ti

m
e 

T
ak

en
 

N
o.

 o
f 

N
o.

 o
f 

Pr
og

re
ss

/ 
N

o.
 

8D
d 

M
em

be
r-

in
-a

Ia
rg

e 
In

tr
od

uc
-

in
g 

on
 t

he
 

di
sc

us
si

on
 i

n 
am

en
d-

am
en

d-
Re

m
ar

ks
 

lio
n 

T
ab

le
 (

in
 

L
ok

 S
ab

ha
 

m
en

ts
 

m
en

ts
 c

ar
-

ca
se

 o
f 

Bi
lls

 
ta

bl
ed

 
ri

ed
 

pa
ss

ed
 b

y 
R

aj
ya

 S
ab

ha
) 

2 
3 

4 
5 

6 
7 

8 
9 

1.
 

Th
e 

C
oa

st
itu

tio
D

 
(A

m
en

dm
en

t)
 

B
ill

, 
19

89
 

16
-3

-1
99

0 
Pe

nd
in

g 
(A

m
m

dn
to

Il
 o

f 
tu

tic
II 

81
. 

et
c.

) 
by

 S
br

i 
H

ui
sh

 R
aw

at
. 

- -
, 

2.
 

Th
e 

C
oo

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

, 
19

89
 (

In
-

16
-3

-1
99

0 
Pe

nd
in

g 
Jb

1i
of

t 
o

f 
It

A
' 
tu

ti
c~

 
3&

4,
 

et
c.

) 
by

 
Sh

ri 
H

ar
isb

 R
aw

at
. 

3.
 

Th
e 

AJ
ric

uIt
ura

I P
ro

du
ce

 P
ric

es
 r

W
iti

on
 B

ill
, 

16
-3

-1
99

0 
Pe

nd
in

g 
19

89
 b

y 
S

br
i 

U
tt

am
 R

at
bo

d.
 

4.
 

T
he

 C
oo

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

, 
19

89
 (

In
-

16
-3

-1
99

0 
Pe

nd
in

r 
Jm

io
n 

o
f 

It
A

' 
\t
ut
ic
~ 

1M
, 

et
c.

) 
by

 S
hr

i 
G

.M
. 

B
lD

at
w

al
la

. 
(B

iD
 N

o.
 8

8 
o

f 
19

89
) 



2 
3 

4 
5 

6 
7 

8 
9 

S. 
"T

he
 I

od
ia

o 
C

iti
ze

ns
 A

br
oa

d 
(V

ot
in

g 
R

ig
ht

 a
t 

16
-3

-1
99

0 
Pe

nd
in

g 
El

ec
tio

ns
) 

B
ill

. 
19

89
 

by
 

Sh
ri 

G
.M

. 
B

an
at

w
al

la
. 

6 
Th

e 
C

on
st

itu
tio

n 
(A

m
en

dm
en

t)
 

B
ill

. 
19

89
 

16
-3

-1
99

0 
Pe

nd
in

g 
(A

m
nu

lm
e"

' 
o

f 
ar

tic
le

 3
24

) 
by

 S
hr

i 
G

.M
. 

B
an

at
w

aU
a.

 

7. 
T

he
 C

on
st

itu
tio

n 
(A

m
en

dm
en

t)
 B

ill
. 

19
89

 (
/"

-
16

-3
-1

99
0 

Pe
nd

in
g 

se
rti

O
fl 

o
f 

ne
w

 a
rt

ic
le

 1
6A

) 
by

 S
hr

i 
G

.M
. 

B
an

at
w

a1
la

. 
(B

ill
 N

o.
 8

0 
of

 1
98

9)
 

8.
 

T
he

 C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

. 
19

90
 (

/"
-

16
-3

-1
99

0 
Pe

nd
in

g 
se

rti
O

fl 
o

f 
"e

w
 a

rt
ic

le
 1

5A
. 

eI
C.

) 
by

S
hr

i 
H

an
na

n 
M

oU
ab

. 
-.... 

9.
 

1b
e 

In
fa

nt
 F

oo
ds

 a
nd

 F
ee

di
ng

 B
ot

tle
s 

(R
eg

u-
16

-3
-1

99
0 

Pe
nd

in
g 

la
tio

n 
of

 ~
o
d
u
c
t
i
o
n
.
 

Su
pp

ly
 a

nd
 D

is
tri

bu
-

tio
n)

 B
ill

. 
19

90
 b

y 
Sh

ri 
R

am
 N

ai
k.

 

10
. 

T
he

 
C

on
st

itu
tio

n 
(A

m
en

dm
en

t)
 

B
ill

, 
19

90
 

16
-3

-1
99

0 
Pe

nd
in

g 
(S

llb
sli

tu
tiO

fl 
of

 ~
 

Sc
he

du
le

 f
OT

 
Ei

gh
th

 
Sc

he
du

le
) 

by
 S

hr
i 

B
ho

ge
nd

ra
 J

ha
. 

11
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 
B

ill
. 

19
90

 
16

-3
-1

99
0 

Pe
nd

in
g 

(S
ub

st
ill

lli
ol

l 
of

 ~
 a

rt
ic

le
 fO

T 
aT

tic
le

 3
7)

 b
y 

Sb
ri 

B
ho

ge
nd

ra
 J

ha
. 

12
. 

1b
e 

FO
Te

St
 

(C
on

se
rv

at
io

n)
 A

m
en

dm
en

t 
B

ill
, 

16
-3

-1
99

0 
12

-4
-1

99
0 

3 
- 4

S 
N

IL
 

B
ill

 w
ith

-
19

90
 (

Ar
rt

D
Id

nr
nJ

t o
f s

m
W

n 
2.

 e
tc

.) 
by

 S
hr

i 
26

-4
-1

99
0 

dr
aw

n 
by

 
H

ar
i 

Sh
an

ka
r 

M
ah

al
e.

 
(C

on
si

de
ra

-
le

av
e 

of
 t

he
 

li
on

' 
H

ou
se

. 



13
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

ea
dm

en
t)

 
B

ill
, 

19
90

 
(A

IfI
D

U
In

w
nI

 0
/ f

IT
fic

Ia 
31

0 
an

d 
31

1)
 b

y 
Sb

ri
 S

at
yq

op
al

 M
isr

a.
 

14
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

, 
19

90
 (

In
· 

sn
do

n 
01

 M
W

 a
rt

ic
k 

1
M

) 
by

 
Sb

ri 
Sa

ly
ag

op
al

 M
is

ra
. 

IS
. 

Th
e 

M
aa

'ie
d 

W
om

en
 (

P
ro

te
ct

io
n 

of
 R

ig
ht

s)
 

Bi
D

, 
19

90
 b

y 
Sb

ri
m

at
i 

B
as

av
a 

R
aj

es
w

ui
. 

16
 

Th
e 

W
id

ow
s' 

W
el

fa
re

 B
ill

, 
19

90
 b

y 
Sb

ri
m

at
i 

B
as

av
a 

R
aj

es
w

ui
. 

17
. 

Th
e 

A
bo

Iit
io

D
 

p
f 

Be
aiD

I 
B

ill
, 

19
90

 
by

 
Sb

ri
m

at
i 

B
ss

av
a 

R
aj

es
w

ar
i. 

18
. 

T
he

 B
an

ni
ng

 o
f 

Se
x 

D
et

er
m

in
at

io
n 

T
es

ts
 B

ill
. 

19
90

 b
y 

Sb
riJ

na
ti 

B
as

av
a 

R
aj

es
w

ar
i. 

19
. 

Th
e 

D
om

es
tic

 W
or

ke
rs

 (
C

on
di

tJ
on

s 
of

 S
er

vi
ce

) 
B

ill
, 

19
90

 b
y 

Sh
ri

 H
ui

sh
 R

aw
at

. 

20
. 

T
he

 
C

ei
lin

g 
on

 _
 W

ag
es

 
B

ill
, 

19
90

 
by

 
Sh

ri
 

D
ha

rm
es

b 
P

ra
pd

 V
er

m
a.

 

16
-3

-1
99

0 

16
-3

·1
'1.

 

16
-3

-1
99

0 

16
-3

-1
99

0 

16
-3

-1
99

0 

16
-3

·1
99

0 

16
-3

·1
99

0 

16
-3

-1
99

0 

Pe
nd

in
g 

Pe
nd

in
g 

Pe
nd

in
a 

Pe
nd

in
g 

Pe
nd

in
g 

Pe
nd

in
g 

Pe
nd

in
g 

Pe
nd

in
g 

-... 



2 

21
. 

Th
e 

CO
O

Id
tu

tiO
ll 

(I
}m

en
dm

en
t) 

B
ill

. 
19

90
 

(s
.b

sI
in

tI
io

n 
of

 n
ew

 a
ni

cl
e 

fo
r 

an
ic

le
 1

63
) 

by
 S

br
i 

D
ha

rm
cs

h 
Pr

as
ad

 V
er

m
a.

 

22
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

. 
19

'n
 (

In
-

se
rti

on
 o

f 
ne

w
 a

tti
cl

e 
JO

A
) 

by
 

Sh
ri 

D
ba

rm
cs

h 
Pr

as
ad

 V
en

n"
. 

23
. 

Th
e 

D
is

ab
le

d 
Pe

rs
on

s 
(R

eh
ab

ili
ta

tio
n 

an
d 

W
el

fa
re

) 
B

ill
. 

19
90

 b
y 

Sb
ri 

U
tta

m
 R

at
ho

d.
 

24
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

. 
19

90
 (

/n
-

se
rti

on
 o

f n
ew

 a
rt

ic
ln

 2
8l

A
 /

ln
d 

18
1B

) 
by

 
Sh

ri 
C

hi
tta

 B
as

u.
 

25
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 
B

ill
. 

19
90

 
(A

m
en

dm
nu

 o
f 

an
id

es
 1

00
 a

nd
 1

01
) 

by
 

Sh
ri 

C
hi

tta
 B

as
u.

 

26
. 

Th
e 

A
pk

ul
tu

ra
l 

W
or

ke
rs

 B
ill

. 
19

90
 b

y 
Sh

ri 
C

hi
tta

 B
as

o.
 

27
. 

Th
e 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 
Bi

U
, 

19
90

 
(A

m
en

dm
en

t o
f E

ig
ht

h 
Sc

he
du

le
) 

by
 S

hr
i 

C
hi

t-
ta

 B
as

u.
 

28
. 

Th
e 

A
gr

ic
ul

tu
ra

l 
W

or
ke

rs
 

(M
in

im
um

 W
ag

es
 

an
d 

W
el

fa
re

) 
B

ill
. 

19
90

 
by

 
Sh

ri 
D

ha
rm

es
h 

Pr
as

ad
 V

er
m

a.
 

29
. 

T
he

 A
pk

uI
tu

ra
l 

W
or

ke
rs

 (
M

in
im

um
 W

ag
es

 
an

d 
W

el
fa

re
) 

B
ill

. 
19

90
 b

y 
Sh

ri 
Sa

ty
ag

op
al

 
M

is
ra

. 

30
. 

1b
c 

C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 
B

ill
. 

19
90

 
(A

m
m

dm
el

ll
 o

f 
an

ic
ln

 8
1 

an
d 

81
) 

by
 

Sh
ri 

B
ba

ja
m

an
 B

eb
eR

. 

3 

1
~
3
-
1
9
9
0
 

1
~
3
-
1
9
9
0
 

1
~
3
-
1
9
9
0
 

1
~
3
-
1
9
9
0
 

1
~
3
-
1
9
9
0
 

1
~
3
-
1
9
9
0
 

1
~
3
-
1
9
9
0
 

1
~
3
-
1
9
9
0
 

1~
3-

19
91

1 

1
~
3
-
1
9
9
0
 

4 
5 

6 

o 
-

13
 M

ts
 

Ti
m

e 
ta

ke
n 

on
 i

nt
ro

du
c-

tio
n 

of
 B

ill
s 

at
 S

I. 
N

os
. 

7 
8 

9 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
od

in
J·

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Bi
ll 

re
m

ov
ed

 
fro

m
 t

he
 R

e-
gi

st
er

 o
f 

Pe
nd

in
g 

Bi
lls

 

- • 



1 
to

 J
O.

 

3t
. 

Th
e 

C
oo

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

. 
19

89
 (

In
-

29
-1

2-
19

89
 

16
-3

-1
99

0 
5 

-
00

 
N

IL
 

N
IL

 
B

ill
 w

itb
-

N
ni

of
t 

of
 n

nr
 tu

ri
ck

 1
M

) 
by

 S
hr

i 
A

m
ar

 R
oy

 
(E

ar
li

el
 

30
-3

-1
99

0 
dr

aw
n 

by
 

Pr
ad

ha
n.

 
Se

ss
io

n)
 

(C
on

si
de

ra
-

le
av

e 
of

 t
he

 
tio

n)
 

H
ou

se
. 

32
. 

Th
e 

Pa
ym

en
t 

of
 

U
ne

m
pl

oy
m

en
t 

A
llo

w
an

ce
 

30
-3

-1
99

0 
Pe

nd
in

a·
 

B
ill

. 
19

89
 b

y 
Pr

of
. 

P.
J.

 
K

ur
ie

n.
 

33
. 

Th
e 

R
ep

re
se

nt
at

io
n 

of
 t

he
 

Pe
op

le
 (

A
m

en
d-

30
-3

-1
99

0 
Pe

nd
in

g.
 

m
en

t)
 B

ill
. 

19
H9

 (
Am

en
dm

el
ll 

o
f s

ec
tio

n 
10

) 
by

 
Pr

of
. 

P
J.

 K
ur

ie
n.

 

34
. 

Th
e 

R
ep

re
se

D
ta

tio
n 

of
 t

he
 

Pe
op

le
 (

A
m

en
d-

30
-3

-1
99

0 
Pe

nd
in

g.
 

m
en

t)
 B

ill
. 

19
89

 (
Su

bs
tit

llt
io

n 
of

 ""
,M

' 
le

c/
io

n 
fo

r 
Se

ct
iO

ll
 
n.

 e
tc

.) 
by

 
Pr

of
. 

P.
J.

 
K

ur
ie

n.
 

35
. 

Th
e 

B
ac

kw
ar

d 
A

re
as

 D
ev

el
op

m
en

t 
B

ua
rd

 B
ill

. 
30

-3
-1

99
0 

Pe
nd

in
g.

 
19

90
 b

y 
Sh

ri
 Y

ad
ve

D
dr

a 
D

at
t. 

36
. 

T
he

 A
nt

i-
E

sp
io

na
ae

 B
ill

. 
19

90
 I

>y
 S

hr
i 

Y
ad

-
30

-3
-1

99
0 

Pe
nd

in
g.

 
t;;

 

ve
nd

ra
 D

at
i. 

37
. 

T
he

 G
ra

in
s 

B
oa

rd
 B

ill
. 

1'1
91

1 
hy

 S
hr

i 
Y

ad
ve

nd
-

30
-3

-1
99

0 
Pe

nd
in

g.
 

ra
 D

al
l. 



2 

38
. 

T
he

 C
om

pu
IIo

ry
 M

ili
ta

ry
 T

ra
in

in
g 

B
ill

. 
19

90
 

by
 S

br
i 

U
ua

m
 R

at
ho

d.
 

39
. 

T
he

 
C

on
st

itu
tio

n 
(A

m
en

dm
en

t)
 

B
ill

. 
(9

9(
1 

(
~
~
'
"
 o

f a
rr

ic
lt

'~
 7

5 
an

d 
/6

4)
 b

y 
Sh

ri 
K

. 
R

am
am

un
hy

. 

40
. 

T
he

 
C

on
st

itu
tio

n 
(A

m
en

dm
en

t)
 

B
ill

. 
19

90
 

(A
m

m
dm

('
n/

 
o

f 
ar

tic
/('

 
Il

l)
 

by
 

Sh
ri 

K
. 

R
am

am
un

hy
. 

41
. 

Th
e 

N
at

io
na

lis
ed

 B
an

ks
 (

Lo
an

s 
R

ec
ov

er
y 

Pr
o-

ce
du

re
) 

B
ill

. 
19

90
 

by
 

Sh
ri

 
M

ul
la

pp
al

ly
 

R
am

ac
ha

nd
ra

n.
 

42
. 

Th
e 

Em
pl

oy
ee

s' 
St

at
e 

In
su

ra
nc

e 
(A

m
en

dm
en

t)
 

B
ill

. 
19

90
 (
A
m
(
'
n
d
~
n
t
 
o

f 
~t

'C
(i

on
 

2.
 

('(
c.

) 
by

 
Sh

ri 
S.

 
K

ris
hn

a 
K

um
ar

. 

43
. 

11
Ie

 Y
ou

th
 B

ill
. 

19
90

 b
j 

Sh
ri 

H
an

na
n 

M
ol

la
h.

 

-44
. 

T
be

 C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

. 
19

90
 (

In
-

se
.7

.o
tr 

o
f n

ew
 a

rti
cI

t' 
3/

) 
by

 S
hr

i 
Su

dh
ir

 G
ir

i. 

45
. 

T
he

 C
on

st
itu

tio
n 

(A
m

en
dm

en
t)

 B
ill

, 
19

90
 (

/n
-

sm
io

n 
o

f n
ew

 Il
rr

ic
ks

 7
5A

 a
nd

 /
64

A)
 b

y 
Sh

ri
 

Sh
an

tiIa
J 

Pa
te

l. 

3 
4 

30
-3

-1
99

0 

30
-3

-1
99

0 

30
-3

-1
99

0 

30
-3

-1
99

0 

30
-3

-1
99

0 

30
-3

-1
99

0 

12
-4

-1
99

0 

12
-4

-1
99

0 

5 
6 

26
-4

-1
99

0 
(i)

 0
.0

5 
M

ts
. 

(1
-5

-1
99

0 
Ti

m
e 

ta
ke

n 
(C

on
si

de
ra

-
on

 i
nt

ro
-

tio
n)

 d
uc

tio
n 

or
 

B
ill

s 
at

 S
I. 

N
os

. 
32

 t
o 

43
 (ii
) 

3 
-

21
 

o 
-

03
 M

ts.
 

TI
lD

e 
ta

ke
n 

on
 

in
tr

od
uc

tio
n 

of
 

B
ill

s 
at

 S
. 

N
os

. 
44

 a
nd

 4
5.

 

7 2 

8 N
IL

 

9 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

D
is

cu
ss

io
n 

on
 t

he
 m

0
-

tio
n 

fo
r 

co
n-

si
de

ra
tio

n 
no

t 
co

n-
cl

ud
ed

. 
Pe

nd
in

g.
 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

~
 



<46
. 

T
he

 E
m

pl
oy

m
en

t G
ua

ra
D

te
e 

Bi
ll,

 1
99

0 
by

 S
br

i 
26

-4
-1

99
0 

Pe
od

iD
g.

 
BI

Jo
&

ea
dr

a 
Jb

a.
 

47
. 

Th
e 

C
oo

st
itu

tio
n 

(A
m

eo
dm

en
t)

 
Bi

ll,
 

19
90

 
26

-4
-1

99
0 

Pe
IlC

liq
. 

(A
 ..

..
..

. 
of

 tI
Iti

de
 5

1)
 b

y 
S

br
i 

Y
am

un
a 

P
n

u
d

 S
bM

tr
i. 

48
. 

Th
e 

Co
uI

IiC
ut

io
u 

(S
cb

ed
uI

ed
 

C
ut

es
) 

O
rd

er
 

26
-4

-1
99

0 
Pe

D
di

ng
. 

(A
m

ea
dm

ea
t)

 B
iD

, 
19

90
 (

0m
U

ri
0n

 o
f p

II
IG

-
..

..
. 

J,
 _

.)
 b

y 
Pr

of
. 

K
.V

. 
lb

om
u.

 

49
. 

Th
e 

C
oa

st
itu

tio
a 

(A
m

eD
dm

en
t)

 
Bi

U,
 

19
90

 
26

-4
-1

99
0 

Pc
D

di
ng

. 
(A

 .
..

..
..

 of
 tII

tid
e 

17
1)

 b
y 

Sb
ri 

Y
.S

. 
Ra

ja
 

Se
tIu

Ir
 R

ed
dy

. 

• 
-

SO
. 

Th
e 

C
oa

st
itu

tio
a 

(A
m

ea
dm

cD
t)

 B
iD

, 1
99

0 
(11

1-
26

-4
-1

99
0 

o 
-

05
 M

ts.
 

Pc
D

di
ng

. 
...., 

sm
io

n 
of

 _
 

tJ
rf

kk
 1

5A
 d

e.
) 

by
 S

br
i H

ar
iI

h 
T

II
D

C
 
ta

ke
n 

on
 

Ra
wa

t. 
in

tr
od

uc
tio

n 
of

 
Bi

lls
 a

t S
. N

os
. 

46
 t

o 
50

 



1 
2 

51
. 

Th
e 

Em
pI

oy
m

cD
t 

Bi
D

, 
19

90
 b

y 
Sb

ri 
A

D
ad

i 
C

ba
ra

a 
D

M
 

52
. 

Th
e 

Bu
iId

iD
g 

an
d 

C
on

str
uc

tio
n 

W
or

lte
n 

(C
on

-
di

tio
ns

 
of

 E
m

pl
oy

m
en

t) 
Bi

ll.
 

19
90

 
by

 
Sb

ri 
Sa

ty
qo

pa
l 

M
is

ra
. 

53
. 

Th
e 

C
oo

st
it

ut
io

n 
(S

cb
ed

ul
ed

 
Tr

ib
es

) 
or

de
r 

(A
m

en
dm

ea
t) 

Bi
D,

 1
99

0 
(A

nw
rId

m
eI

It 
o

f 
1M

 
~
)
 

by
 S

br
i 

U
tta

m
ra

o 
Pa

til
. 

54
. 

Th
e 

C
oa

st
itu

tio
a 

(A
m

en
dm

en
t) 

B
ill

, 
19

90
 

(
~
 
of

 II
I1

id
e 

15
5)

 b
y 

Sb
ri 

Pr
ak

as
h 

K
ok

o 
B

ra
llm

bb
au

. 
55

. 
Th

e 
M

ot
he

r's
 
tin

e.
 B

ill
, 

19
90

 
by

 
K

m
. 

U
m

ab
bu

ti
. 

56
. 

Th
e 

R
el

er
w

tio
a 

of
 V

ac
an

ci
es

 i
n 

Po
sts

 a
nd

 
Se

ni
ce

s 
(F

or
 S

ch
ed

ul
ed

 C
as

te
s 

an
d 

Sc
:b

ed
ul

ed
 

Tn
"b

es
) 

Bi
D,

 1
99

0 
by

 S
hr

i 
C

lh
av

ira
m

 A
rp

I.
 

57
. 

Th
e 

M
ar

pI
aI

 F
ar

m
en

 a
nd

 A
gr

ia
al

tu
ra

l W
or

k-
en

 
FI

ID
iIy

 
Se

cu
ri

ty
 

Bi
D,

 
19

90
 

by
 

K
m

. 
U

m
ab

lw
1i

. 
58

. 
Th

e 
W

om
na

 W
om

en
 W

el
fa

re
 B

ill
, 

19
90

 
by

 K
m

. 
U

lll
lb

ba
rti

. 
59

. 
Th

e 
C

oI
IIt

itu
tio

a 
(A

m
en

dm
en

t) 
Bi

ll,
 

19
90

 
(S

ub
.rf

iat
Iio

ft 
0

/_
 tu

fid
e 

fo
r 

flI
1i

:k
 2

63
) 

by
 

Sb
1i

 P
ra

bs
b 

K
ok

o 
B

ra
bm

bb
at

t. 

3 11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 

4 
5 

6 
7 

8 
9 

Pe
ad

ina
· 

Pe
nd

in
&.

 

Pe
nd

in
g.

 

Pe
nd

in
&.

 

PC
lJl

fi1
ll. 

Pe
ad

in&
. 

;;
 

.. 
Pe

nd
in&

. 

Pe
ad

ina
· 

Pe
ad

in&
. 



60
. 

Th
e 

C
on

sd
tu

tio
n 

(A
m

en
dm

en
t)

 B
ill

, 
19

90
 (

/n
-

.m
io

tI
 

of
 _

 
Pa

n 
X

V
IA

) 
by

 
Sb

ri 
C

.P
. 

M
ud

al
ap

riy
ap

pa
. 

61
. 

Th
e 

Co
de

 o
f 

C
M

I 
Pr

oc
ed

ur
e 

(A
m

en
dm

en
t)

 
B

ill
, 

19
90

 (
~
I
I
I
 o

f s
tc

tio
ll 

J4
) 

by
 S

hr
i 

M
uI

Ja
pp

aI
ly

 R
am

ac
ba

nd
ra

n.
 

62
. 

Th
e 

Pr
ov

is
io

n 
o

f 
Em

pl
oy

m
en

t 
Bi

U
. 

19
90

 b
y 

S
br

i 
Pr

ak
as

h 
K

ol
lo

 B
ra

bm
bh

al
l. 

63
. 

T
he

 Q
tiz

en
s 

(P
ro

vi
si

on
 o

f 
Co

m
pu

lso
ry

 H
ou

s-
in

g)
 B

iU
. 

19
90

 b
y 

Sb
ri

 P
ra

ka
sh

 K
ok

o 
B

nb
m

-
bb

al
l. 

11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 

11
-5

-1
99

0 
()

.0
9 

M
ts

 
T

im
e 

ta
ke

n 
on

 i
nt

ro
du

c-
tio

n 
of

 B
ill

s 
at

 S
. 

N
os

. 
51

 
10

 
63

. 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

Pe
nd

in
g.

 

~
 



SUMMARY 

1 ........ 8IdIe.ad 01'* IMt __ ........................................................... 14 
62 

3. BIll iridIdIwG....... ....... ....................................................................... ........... 2 
4 . .......................................................................................................... NU. 
5. BiIII ................. R.eptcr of 

.--. ............................................................................................... 1 

6 . ..... 1In ...................................................................................................... 1 

7 .......... * .ad 01 die s-iaD 
... PIn No. 554 of 8ulledD-Pert-B. 
dated 11.6.19110......................................................................................... 73 



SI. 
No. 

Name of Nlme of 
Member who Minister/elite 
.called Itteatioo wilen takea up 

2 3 

1. SituatioD II1IIIIII out of recnt Sb. Huisb 
IpUI1 in tenoriI1 ICtivitiea in Pun- RlWit 
jib ... tbe ltepi tIba by the 
Go¥el'lllllCat in rcprd tbereto. 

2. SituItioo II'iIiaa out of the nodal Sb. GirdbuiIII. 
of ... _ber of people from Bhlrpvl 
KIIIImir Valley due to violence 
IIIIINIbed by aeceaIioniIt elementl 
there ad tbe ItepI taken by tbe 
~ to relllbilitate die cIiI-
pIIced paIIOIII. 

4 

Sb. Mufti Mobd. 
Slyeed 

22·3-90 
Sh. Mufti Mobd. 
Slyeed 

Tame 
tUea 

H. M. 

fJ7 

1 18 

3. Reponed __ ia tbe iacideatl Sh. HuiIb 
of IDOIeatadoa of' WUIIICII .--. RiWlt 
pn ia t.... ill Delhi .... die 

·Sh. P. Upeadn 1 10 

IIepI ta&ea by die 00¥e1DlMllt 10 
~ their 1Ifety. 

4. MIjor lire ICCident in tbe AapI SII. IIMbeai 
plat of NlIioaII Aluminium Com· SbIabr HocI 
pay Ltd .• Orilla reaulliaa in sub-
stantial IcIIICa IDd ..... taken by 
tbe Oovenunent in that reprd. 

5. ItqortecI diIcoatentment IIIIOIlI 511. Ram Naik 
.. people affec:ted by die Numa· 
ell Dun Project in .. States of 
............ , MIdbyI PradeIh ud 
a.jant ad .. IIepI taba by tbe 
00venuDnt to RIIOM tile iRues 
iavoIved. 

6. SituIIioD .... out of cIniDiaa of Sbri A.K. Roy 
... quatity 01 fumIce oil from 
BoIwo SI8eI Plant into die 
o.modar mer Iadiai 10 poIIuIioa 
of die mer ..... CIUIiat ..... 
of __ IUpIIIy 10 die entire in-
......... GDIIiIry belt of ota.-
.... diIIric:I 01 .... lad die ItepI 
..... by die au.._t ia dIIt ....... 

Sbri Dineab 0 41 
GoIwami 

12-4-90 

Sh. MUlubbii ] 23 
Kotldil 

]7 .... 90 

Sbri Dinesb I 04 
Go.wuni 

18-4-90 

..... .. ...., of 1IIIa. of Home A1fIUI (Sbri Mufti Mohd. SIyeed). 

21 



7. 

8. 

22 

2 3 

The alleged violation of the Shri Harish 
Foreign Exchange Regulation Act Rawat 
and various tax laws by the 
Express Group of companies and 
action taken by the Government in 
the matter. 

Reponed rail in the prices of Dr. Biplab 
Virginia Flue Cured tobacco Dasgupta 
resulting in distress to the tobacco 
growers and the steps taken by the 
Government to mitigate their 
sufferings. 

·9. Reported irregularities in the 
A-320 Air-Bus deal and the steps 
taken by the Government in 

10. 

11. 

12. 

13. 

regard thereto. 

Situation ari.ing out of the Shri Prakash 
decision of the U.S. Government Koko Brahm-
to single out India for unfair trade bhatt 
practices under Supcr ~Ol 

prmision of the United States 
Trade Act and action taken by the 
Government in regard thereto. 

Recent spate of bomb blasts in Shri Kalpnath 
Delhi resulting in deaths of Rai 
innocent pc:ople and injuries to 
scveral others and the steps taken 
by the Government in regard 
thereto. 

Situation arising nut or the alleged Prof. Vijay 
harassment of Fijians of Indian Kumar Malhotra 
origin in Fiji and the steps taken 
by the Government in the matter. 

Glut in the collon market and Shri Kadambur 
consequcnt steep fall in the prices M.R. Jananhanan 
of calion resulting in heavy losses 
to the COllon growers and the steps 
taken by the Government in 
regard thereto. 

4 

Prof. Madhu 
Dandavate 

25-4-90 

Shri Arun 
Nehru 

26-4-90 

Shri Arun 
Nehru 

4-5-90 

Shri Subodh 
Kant Sahay 

8-5-90 

Shn Hari 
Kishore 
Singh 

10-5-90 

Shri Sharad 
Vadav 

11-5-90 

5 

19 

o 47 

16 

o 48 

1 05 

o 41 

·Convened into discWision under rule 193 anti taken up on the same day (3-5-1990). 



23 

2 3 

14. Situation lrisinl out of contract for Shri Sudhir Giri 
~e of 50 Mirage III aircraft by 
Australia to Pakistan and the steps 
taken by the Government in re-
gard thereto. 

15. Reponed concentration of Pakis- Shri P.R. 
tani troops close to Indo-Pak bor- Kumaramangalam 
der in Chhamb sector and the 
steps taken by the Government in 
regard thereto. 

16. Reponed increasing tension Shri Bhahani 
amongst the teachers. students and Shankar Hotll 
non·teaching staff of the Jawahar-
Ial Nehru University and the steps 

'taken by the Government in reo 
gard thereto. 

17. Acute shortage of drinking water Dr. Laxmi-
in Delhi and other parts of the nara~an 
country and the steps taken by the Pandey 
Government in regard thereto. 

4 

Shri I.K. Gujral 

1(",5·90 

Dr. Raja 
Ramanna 

17·5,90 

Shri Chimanbhai 
Mehta 

22·5·90 

Shri Murllsoh 
Maran 

24·5·90 

5 

o 19 

16 

o 30 

o SO 
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No. of dMIioaI held ...................................................................... 14 



,. nNANCIAL BVSlNESi 

s.bjoct Dale of Dales of Time: 
Praentalion Discuuion Taken 

2 3 4 

(iJ RrMlw.y Bwl" HM 
..... (""")/fH I4.J.W 
11JIJI.I)1 lU.W} .C;mnw/ DUnusiolt 103 

12.3.90 "Discussion unJ l'OIinl 2.U.WI un DmItutIb for 
16.J.1JO Grunt) 

Supplemeatary Demands for IS.3.9O 
Granb in rcspeCi of Budaet "'~I } ·Discussion lind vOllng 1239 
(Railways) for 1919-90 22.3.90 on Supplementary 0..-. 

23.3.90 mllnd~ for Granl, 
26.3.9U (RailwIlYs) 

(ii J G~Mrtll Bud~ 

I 41 

Budtet (Geaenl) for 19.3.90 
191(1).91 26.3.90 } 

27.3.90 "General Ditaasaion 
28.3.90 

28.3.90 • DiM:uHion and voting 
on Demand. for 
Grants on Account 1702 
(Voted without diliCllli-
lion) 

SuppleIDOlltalJ Demands for 22.3.90 26.3.90 } "DiICWiIiion IUId voting 
GnaIa iD ~ of ....... 27.3.90 on Supplementary De:-
(0-.1) lor It1MO 28.3.90 mandli for Grants 

(Generlll) 

.,."",.. ....... GIl De- 4.4.90} 

...... far Gnata 01 MiDiItry/ S.4.90 External Am.irs 9 43 
~af 9.4.90 

.o.:u.ed IOFIher aIoapith the Government Resolution IiCcking approval of recommenda· 
tioIII -waed in tbe Thirteemh Repon of the Railway Convention Committee. 1989. 

2S 



26 

2 3 4 

'4'~} 
Defcnce 7 05 

10.4.90 

11.4.90 
12.4.90 Indllltry 907 
1f>.4.90 

1.4~} 17.4.90 Humlln Re!iOurcc De- I!) 03 
IIIA.YO vclopmcnt 
19.4.90 

"4~1 211.4.90 
23A.I}() Home Affain. II 49 
::!4.4.90 
25.4.1JO 

7'~'} 
·Waler Resources 1631 

IU.I}() &. 
111.5.90 • Agriculture 
11.5.1}() 
145.1}() 

15.5.:} (il Labour 753 
Ifl5.l}() &. 

(u Welfare 

Guillutined Civil Aviillion II OS 
III 6.0S P.M. Commerce 
on Ih.5.1'M) Communicatiuns 

Energy 
En\"ironmenl and 
ForeMs 
Finance Food and 
Civil Supplies 
Food Pruccssing In-
dw.lries 
Health and Family 
Welfare 
Informal ion and 
Broadcasting 
Law and JUKtice 
Parliamentary Af-
fain. 
Penonncl 
Public Gricvances 
and Pensions 
Petrolcum and 
Chemicals 



2 3 

Planning 
Programme Implemen-
tation 
Science and Tech-
nology 
Steel and Mines 
Surface Transjxln 
Textiles 
Tourism 
Urban Development 
Atomic Energy 
Electronics 
Ocean Dcvetopment 
Space 
Lolt Sabha 
Rajya Sabha Sec-
retariat or Vice-Presi-
dent 

(iii) Punjab BudK~' - 1990-91 

Budget (Punjab) for 1990-91 13.3.90 
20.3.90 

Supplementary Demands for IJ.3.90 20.3.90 
Grants in respect of the 
Budget (Punjab) for 1989-90 

'Discussed together. 

• General Discussion 
• Discussion and voting 
on Demands for 
Grants on Account 
'Discussion and voting 
on Supplementary De-
mands for Grants 
(Punjab) 

4 

HM 
006 

441 



7. LEAVE OF ABSENCE 

51. Name of Member Period for 'Date when leave 
No. which leave granted 

grant!d 

1. shii Sudam Deshmukh 23rd March to 
11th May, 1990 

2. Shri G. Krishna 12th March to 
23rd April. 1990 
and 8th May to 
!S.th May, 1~ 29th May. )990 

3. 5hri Brahm Out! 2nd May to 
17th May. 1990 

4. Shri Rameshwar Patidar 23rd April 10 
21s1 May. 1990 

28 
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MOTIONS UNDER RULES 191 AND 342 

SUMMARY 

1. No. of notices received 

2. No. of motions admitted 

3. No. of motions discussed 

4. No. of motions remained pan-discussed 

S. Total 'time taken 
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DISCUSSIONS ON MATl'ERS OF URGENT PUBUC IMPORTANCE FOR SHORT 
DURAll0N UNDER RULE 193 

SUMMARY 
1. No. of DOtica received 

2. No. of diacuuiom 1Idmil\cd 
3. No. of divll_jgm MId 

4. No. of cIiIai.ioaa reID8iDed put-dilcuaed 

S. Total time tatea 

872 

IS 
14 

2 
49 bowl 

02 miDuta 



SI. 
No. 

I. 

2. 

19. SI1TlNGS OF LOK SABHA 

Subject 

Cancellation of Sitting fix-
ed for Monday. the 2nd 
April. 1990. 

Fixation of Additional sit-
tings of Lok Sabha on 
28th. 29th. JOth and 3 lst 
May. 1990. 

Date on Remarb 
which decided 

30.3.1990 On the Iugestion of the MiniKter of 
Parliamentary Affairs, the HOUle ag-
reed to cancel its sitting fixed for Mon-
day. the 2nd April. 1990. 
There was no sitting on the 3rd April • 

. 1990 on account of "Ramnavmi". 

24.5.1990 ~usinell Advisory Comminee in its 
Twelfth Report intrr olin recommended 
the fixation of additional silling~ of Lok 
Sabba on 28ta.. 29th, lOth and 3 lsI 
May. 1990. On the motion moved by 
Shri Satya' Pal Malik. ihe rernrt was 
adopted by the HOUle. 



20. SPEAKER/DEPUTY SPEAKER/CHAIRMAN 
AIIIIOIUlCe'1IU'1Ur / Oble'rvtUiorLf I Re'fe'"flUS 

SI. Subject By whom Date 
No. 

I. Announcement-Regarding adjournment of House Speaker 19.3.1990 
for baIf-an-bour at 4.30 P.M. on 19.3.1990 to re-
auemble at 5 P.M. for presentation of the Gen\!ral 
Budget. 

2. Reference on the historic occasion of the attainment Speaker 21.3.1990 
of independence by Namibia. 

3. Observationa-ReprdiDg need to dispose of maxi- Speaker 22.3.1990 
mum number of starred questions on a day. 

4. ObservatioM-Al1egarions against a political pany if Speaker 30.4.1990 
represented in !be HOUle can be refuted on the Ooor 
<!f the Ho.asc. 

5. Valedictol") reference on the conclusion of the 2nd Spc3ker 31.5.1990 
Session of Ninth Lok Sabha. 



21. STATEMENTS 

(I) Sbltemeatl ..... ,LaId by MIaIIten IUIder .* m 

SI. 
No. 

\. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

Brief Subject 

2 

Government's decision to release 
an instalment of Additional 
Dearness Allowance to the Cent-

. ral Government Employees 
which had fallen due 
w.e.f.1.I.l990. 

Name of Minister 

3 

Prof. • Madhu 
Dandavate 

The accident to the Indian Airli- Shri Arif 
ne~ Airbus A 320 at Bangalore Mohammed 
and matters connected therewith. Khan 

Telecom Tariffs • Shri Dinesh 
Goswami 

The accident involving No. 9020 Shri George 
UP Dehradun-Bombay Central Fernandes 
Express train on 14.3.1990. 

Government Business for the 
week commencing the 19th 
March. 1990. 

··Shri Arif 
Mohammed 
Khan 

The incident which took place on @Shri P. 
17.3.1990 in the Nizamudin area Upendra 
of New Delhi. 

Correcting the reply given on the Shri I.K. Gujral 
15th March. 1990 to a sup-
plementary by Shri Madan La! 
Khurana on Starred Question 
No. 42 regarding Pakistani mob 
crossing over to Indian territory. 

Government BusioclII for the Shri P. Upendra 
week commencing the 26th 
MardI. 1990. 

:~adellaid on behalf of Minister of Communications. 
Made on behalf of Minister of Parliamentary Affairs. 

@Made on behalf of Minister of Home Affain. 
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Date 

4 

13.3.1990 

14.3.1990 

14.3.1990 

15.3.1990 

16.3.1990 

20.3.1990 

22.3.1990 

23.3.1990 

Time 
Taken 

H. M. 

5 

o 01 

o 11 

o 10 

o 04 

o 03 

o 18 

o 01 

o 01 
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2 3 4 

9. Pncc Policy ror raw jute ror Shri Devi La! 29.3.1990 
1990-91 season. 

10. Escape or detenucs from central Sbri Mufti Mohd. 29.3.1990 
jail, Srinagu on 28.3.1990 Sayeed 

11. P.M.'s visit to Namibia. 

12. Indo-Nepal relations. 

Shri Vishwanath 
Pratap Singh 

Sbri I.K. Gujral 

30.3.1990 

30.3.1990 
13. Revision in the rales or Industrial Sbri Ajit Singh 4.4.1990 

Dearness Allowance applicable 
to employees or the Central Pub-
lic Enterprises. 

14. Bomb blast incident in Batala on Sbri Mufti Mohd. 4.4.1990 
3rd April, 1990. Sayeed 

15. Recent incidents or abduction in ·Shri P. Upendra 9.4.1990 
the State or J " K. 

16. Restoration or multipany demo- Sbri I.K. Gujral 9.4.1990 
cracy in Nepal. 

17. Communal sin~tion in Gujarat. ·Shri P. Upendra 9.4.1990 
18. The ghastly murder or Shri H.L. ·Shri P. Upendra 10.4.1990 

Khera. General Managc!t, HMT 

19. 

20. 

21. 

by his abductors in Srinagar. 
Cenain imponant policy deci· 
sions taken by the Ministry or 
Civil Aviation to boost upon 
and tourism eamings. 

Murder or Shri Mushirul Haq, 
Vice·ChanceUor or Kashmir Uni· 
versity and his personal Secretary 
Shri Ghulam Nabi. 
The accident due to bomb blasts 
involving Train No. 5718 Dooars 
Express on 12th April, 1990 and 
No. S609 Avadh·Assam Express 
on 13th April, 1990 on Alipur· 
duar Division or Nonh-East 
Frontier Railway and fire c· 
dent in one or the coaches of 383 
Mokameh-Danapur Passenger oa 
16th Aprii, 1990 . 

Shri Arir Mohd. 
Khan 

Shri Mufti Mohd. 
Sayeed 

Shri George 
Fernandes 

• Made OD behalf of Minister of Heme AfIairI. 

11.4.1990 

11.4.1990 

16.4.1990 

5 

o 

o 

o 

o 
o 

o 

o 

o 

o 
o 

o 

o 

o 

01 

03 

08 

02 
02 

04 

04 

04 

04 

02 

03 

04 

08 
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22. 

23. 

25. 

26. 

27. 

28. 

29 .. 

30. 

31. 

32. 
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2 

The incident of elplosioa in I bus It 
Premblri PuI on RiDa Road in Delhi 011 
13th April. 1990. 

The accident due to fin: in tnia No. 
383 UP MoklllDCh Daupur plllCDFr 
train on 16th April. 1990 Oa Eutcrn 
Railway. 
incidents of major fire It Vigyan Bba-
van and Sadar Bazar· in Delhi OIl 16th 
April. 1990. 

Activities of Anand Marlls. 

Continuance of the Scheme for supply 
of wheat and rice at specially subsidised 
rates in Integrated Tribal Development 
Project (Imp) areas and the tribal 
majority States for one more year from 
the 1st April. 1990 and extension of its 
coverage to north Cacbar and Karbi 
Anglong districts of Assam. 

Incentives to sugar factories for under-
laking early crushing in the ensuing 
1990-91 sugar season. 

Price policy for Rabi crops of 1989-90 to 
be marketed in 1990-91. 

Communal incidents in ~anpur and 
~athura i 

Letter allegedly written by Shri George 
Fernandes to the PM. 

Incident of fire at Molia Khan in Delhi 
on 23rd April. 1990. 

Enhanced subsidy for acbedulcd castes 
under IntelP'ated Rural Development 
ProlP'amme (IRDP) 

3 s 
Sbri Mufti...... 16 .... 90 0 01 

s.~.; 

SIui Occqe 17.4.90 0 10 
Femudel 

Sbri Mufti MoW. 17.4.90 0 36 
s.yeed .: 

Sbri Mufti Mobd. 18.4.90 0 10 
Sayeed 

Shri Nathu Ram 18 .... 90 0 ()4.. 

Mirdha 

Shri Nathu Ram 19.4.90 0 05 
Mirdha 

Shri Devi Lal 20.4.90 0 04 

Sbri Subodh Kant 23.4.90 0 08 
Sahay 

Sbri George 24.4.90 0 01 
Fernandes 

Shri Subodh Kant 24.4.90 0 11 
Sahay 

Sbri UpendJ'a Nltb 26.4.90 0 02 
Verma 

°Memben were permitted to uk darificatory questions. 
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2 3 4 5 

33. Decision of Government to observe ht Shri P. Upendra 30.4.90 0 01 
May as a public holiday under the 
Negotiable Instruments Act. 

34. Outcome of the bilateral talks with the Shri I.K. GujraJ 2.5.90 0 09 

35. 

36. 

37. 

39. 

foreign Minister of Pakistan at New 
York. 

Inddent at Palej Railway Station I in 
Bharuch district of Gujarat on 30th 
April, 1990. 

Fire incident in Shastri Bhawan 00 3rd 
May, 1990. 

Debt relief 10 fannen;, artisans and 
weaven who had taken loans upto Rs. 
10,000 from various banks. 

Threat of the officen of the oil industry 
10 go on strike on 8th May, 1990 nn the 
issue of revision of their pay scale~ and 
Dearness Allowance. 

Review of National Policy on Educa-
tion. 

40. Cyclonic stonn in Andhra Pradesh. 

41. Government Business for the week 
commencing the 14th May, 1990. 

42. Grant of financial assistance in case of 
deaths due to cyclone in the states of 
Andhra Pradesh and Tamil Nadu and 
Union Territory of Pondicherry. 

43. Incident at Sato Dharampur village of 
Fatehpur district of Uttar Pradesh. 

44. Government Business for the week 
commencing the 21st May, 1990. 

0045. Murder of Maulvi Md. Farooq in 
SriDagar on 21st May, 1990. 

Shri Mufti 
Mohd. 
Sayeed 

Shri Subodh Kant 
Sahay 

Prof. Madhu 
Dandavate 

Shri M.S. 
Gurupadaswamy 

Shri Chimanbhai 
Mehta 

2.5.90 0 03 

4.5.90 0 03 

4.5.90 0 04 

7.5.90 0 16 

7.5.90 0 05 

Shri Upendra Nath 10.5.90 0 06 
Verma 

Shri Jagdeep 11.5.90 0 01 
Dhankar 

Shri Upendra Nath 11.5.90 0 01 
Verma 

Shri Ram Vilas 11.5.90 0 05 
Paswan 

Shri Satya Pal 18.5.90 0 01 
Malik 

Shri Mufti 22.5.90 0 II! 
Mohd. 
Sayced 

"Memben were permitted to uk clariflCatory questions. 
0".Prime Minister aIIo clarified the position. 



2 4 S 

46. Recent developments in Haryana. Shri Vilhwanath 22.5.\10 o 14 
Pratap 
SinJh 

·41. Situation arwng oul of the cyclonic Shri Nitilh 23.5.90 046 
storm in the Bay of Bengal and the Kumar 
relief meuurCli undenaken by the Cent-
ral Government, the State Governments 
of Andhra Pradesh and Tamil Nlldu and 
Union Territory of POlldicherry. 

48. Oosure of India's Diplomatic Mission in Shri I.K. OujraJ 24.5.90 006 
Fiji. 

49. The licensing policy on steel. Shri DineIh 29.5.90 o 01 
Goswami 

°Memben were ~rmilled to 8Ik clarificalory queatioDl 
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(HI) Maltln U .... Rule m 

(a) Number of matters railed ....................................................................... 373 
(b) Position regarding receipt of replies received from Ministers concerned as on 12.7.1990 

Total Number Number of Percentage of 
of matters replies sent to replies sent 

raised Members by to the Members 
Ministers and by the Ministers 
copies endorsed 
to Lok Sabha 
Secretariat 

First Session 57 38 66.66 

Second Session 373 154 41.3 
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22. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS 

Business 

ADJOURNMENT MOTIONS· 
BILLS 

(a) Govcrnment BiIII 
(b) Private Mcmbers' Bills 

BUDGETS 
(a) Railway Budact 
(b) Gcncral Budaet 
(c) Budlct in rapcct of States under President', Rule 

CALLING A1TENTION NOTICES (Rulc 197) 
DISCUSSIONS 

(a) Half-an-Hour DilcusiiOlll (Rulc SS) 
(b) Shon Duration DllCUSlions (Rule 193) 

MATTERS UNDER RULE 371 
MOTIONS 

(a) Motions under rules 191 and 342 

(b) Motions under rulc 388 
PRESIDENT'S ADDRESS 

QUESTIONS 
RESOLUTIONS 

(a) Resolutions placed before thc House by the Speakcr 
(b) Government Resolutions 

(c) Statutory Rcsolutions 
(4) 'Private Members' Resolutions 

STATEMENT (Rule 372) 
OrnER MATTERS luch as O/lth or Affirmation, Papers laid 

on the Table, Obituary References, Questions of Privilege, 
Points of Order, Pcrsonal Explanations ctc. 

TImc 
Takcn 

H 

6 

·36 
12 

•• 13 
90 

4 

15 
S 

49 

8 
9 

0 
11 
4S 

0 .. 
• 4 
11 
8 

S3 

388 

M 

35 

17 
41 

42 
59 
47 

36 
33 
02 

41 
S4 

Pcrten. 
to the 
total 
time 
takcn 

1.7 

9.3 
3.3 

3.S 
23.4 

1.2 

4.0 
I.S 

12.6 

2.2 
2.6 

24' 0.1 
2.9 

11.6 
14 
11 

OS 

OS 
44 
34 

30 

34 

1.1 
3.0 
2.2 

13.8 

100.0 

·Joint discuuion took place on a Statutory Resolution (vUle Statcment No. 17 (iii) Sl.No. I) 
and Motion fO!' Colllidcration of the conDec:tcd Government BiD (vUle Statcment No.3 Sl. 
No.1). Tune takcn on joint dilcusiion hal been shown u.r ~crnmcnt Bills. 
··Join.t diIcuuion took place on (i) a Government RelOlution (~SWemcnt No. 17 (u»), (ii'\. 
Demands for Granll in respect of BudFt (Railways) for 199fl.9t' and (iii) SupPlcmenlary 
De ...... for Grants (Railways) for 1989-90. Tunc taken,onjOint di.cuuion he:. been shown 
UIlder Railway BOOFt. \ ' 
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